06.03.2025

PRE LOK ADALAT CAUSE LIST

GROUND FLOOR, ANCILLARY BLOCK,
HIGH COURT OF DELHI

PRE LOK ADALAT MATTERS AT 2:30 P.M.

CLICK BELOW TO JOIN THE VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl16

ITEM
NUMBER CASE NUMBER

CASES PERTAINING TO PRE-LOK ADALAT
1 MAC.APP.-151/2015

2 MAC.APP.-574/2015
CM APPL. 13124/2015
CM APPL. 13125/2015
CM APPL. 22127/2015
CM APPL. 22128/2015

3 MAC.APP.-69/2019
CM APPL. 1358/2019
CM APPL. 9310/2025

4 MAC.APP.-97/2021
CM APPL. 6892/2021
CM APPL. 9311/2025

5 MAC.APP.-562/2023
CM APPL. 65844/2023
WITH MAC.APP. 202/2024

6 MAC.APP.-232/2024
CM APPL. 25903/2024

7 MAC.APP.-239/2024

8 MAC.APP.-600/2024
CM APPL. 68284/2024

9 MAC.APP.-628/2024

10 MAC.APP.-57/2025

11 MAC.APP.-498/2017
WITH MAC.APP. 274/2018

HIGH COURT OF DELHI
05.03.2025

PARTY NAME ADVOCATE NAME
SHRI NAVEEN SAPRE PRASHANT SHUKLA, J P MALVIYA, SUMAN
V/s ICICI LOMBARD GENERAL INSURANCE COMPANY BAGGA & ASSOCIATES
LTD & ORS
KRISHAN DEV CHAUDHARY PARTAP SINGH, PRADEEP GAUR & ASSO
V/s SAHIL ARORA & ORS (BAJAJ ALLIANZ GENERAL
INSURANCE CO LTD)
ABHISHEK & ANR PARTAP SINGH, ARUN YADAV, SUMAN BAGGA &
V/s AMARDIP SINGH RATTAN & ORS (BAJAJ ALLIANZ |ASSOCIATES
GENERAL INSURANCE CO LTD )
RAJ BALA & ORS. DEVENDRA KUMAR SHARMA, SOMNATH
V//s NEENA & ORS. PARASHAR, SUNDER PARKASH JAIN, SOMNATH
PARASHAR
RELIANCE GENERAL INSURANCE CO. LTD. PANKAJ GUPTA
V/s SUMAN VERMA AND OTHERS
RELIANCE GENERAL INSURANCE CO LTD ASHWANI KUMAR SONI
V/s SMT RITU RAJ & ORS.
SHALINI GUIRAL POOJA GOEL, ASHWANI KUMAR SONI
V/s MOHD NIHAL & ORS.
ICICI LOMBARD GENERAL INSURANCE CO. LTD SANDEEP JHA
V/s MANSHI SHARMA & ORS.
MANSHI SHARMA VARUN SARIN
V/s SAHID MALIK & ORS.
LALIT MOHAN PANKAJ GUPTA
V/s SIDDHARTH PANDEY AND OTHERS
THE ORIENTAL INSURANCE CO LTD A K SONI, NAVNEET GOYAL
V/s NIHAL CHAND & ORS
REGISTRAR(LISTING)

OTHER INFORMATION


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16

